BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

0.A.No. 627 of 2018
In the matter of:

Awasiya Jan Kalyan Samiti (Regd.)
...Applicant (s)

Versus

State of Haryana
...Respondent (s)

Status Report by way of Affidavit of

Smt. Sonal Goel, IAS, Commissioner,

Municipal Corporation, Faridabad in

compliance of order dated 16.05.2019

Respectfully Showeth:-

That the deponent herein, in the aforesaid

ficial capacity humbly state as under:

That this Hon’ble Tribunal during course of
hearing on 16.05.2019, has considered steps taken
and proposed to be taken by the Municipal
Corporation of Faridabad and passed the order dated

16.05.2019 directing the Corporation to file the

affidavit about the steps taken for recoverin
cost of restoration of damage to the env
from identified polluters and

’reievant portion of the o
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posted in ward no. 16 from June, 2016 when the area
in question was handed over to MCF till May, 2019
and Thirdly, the officer / officials of sanitation |
wing posted from June, 2016 till May, 2019. A |
committee has also been constituted to assess the |
proportion of financial responsibility of the
erring officials / officers and a report has been
submitted recommending the proportion of financial

liability. However, proportion cost of Rs. 50 lakhs

shall be recovered from the guilty
officers/officials after finalization of
disciplinary action. The details of
officers/officials identified against whom

disciplinary actions are pending given below:

Name of Officers/officials & the then
Designation, S/Sh.
N. K. Katara, Chief Engineer (Retd.)

B.S. Singroha, HSE-I, Chief Engineer

I3 Anil Mehta, Executive
Engineer/Superintending Engineer

4 Late S.K. Arora, Assistant Engineer
B Vinod Kumar, Junior Engineer
) 0.P. Goyal, HSE-I (Retd.), Chief Engineer
! D.R. Bhaskar, Superintending Engineer/Chief‘
Engineer , :
8. |Ramesh Bansal, Superintending Engineer
9, Raman Kumar Sharma, Superintend
| Engineer
' Pfakash,véﬁééﬂ”

1504 | Ram
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13. |Pritam Chand, Executive Engineer

14. B. K. Kardam, Executive Engineer

11305 Shyam Singh, Executive Engineer i
LG4 Arbind Shekhawat, Executive Engineer

T Nawal Singh, Assistant Engineer

18. Ravi Sharma, Assistant Engineer

Lo Sher Singh, Assistant Engineer (Retd.)

205 Khem Chand, Junior Engineer/ Assistant
Engineer :
2L Surender Khattar, Assistant Engineer

22¢ Umed Singh, Assistant Engineer

235, Rajesh Sharma, Junior Engineer/Assistant
Engineer

24 . Sandeep, Junior Engineer (OS)

25 Sumer Singh, Junior Engineer

26. Rahul Tewatia, Junior Engineer (OS)

27T Deepak Kumar, Tubewell Helper (Assist to
Junior Engineer)
26} Punit Tyagi, Junior Engineer (OS)

B.K. Kardam, Acted as Medical Officer of

Health
Deepak Kinger, Acted as Medical Officer of
Health

il Tek Singh Dagar, Assistant Engineer
(Sanitation)

32. Surender Khattar, Assistant Engineer
(Sanitation)

39 . 0.P. Mor, Assistant Engineer (Assist to
MOH) (Retd.)

34. Chander Dutt Sharma, Senior Sanitation

Inspector (Retd.)
35, Gajraj, Sanitation Inspector (Retd.)

36. | Pramod Sharma, Sanitation Inspector

37. |Narender Lohia, Assistant Sanita
Inspector ; )

38. |vishal, Assistant Sanitat
(0S) ; : :
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Recovery of compensation shall be made from the
erring officers/officials who will be found guilty

in disciplinary action with due process of law.

4. That in reference to recovery of damages from
the polluters is concerned, it is submitted that
the polluters are the residents of surrounding
areas / colonies which cannot be identified
individually at this stage. However, proper fencing

of the disputed site should be done by HUDA (now

HSVP) so that no one can use the .site for disposal

of waste.

S o e RS R e g N E o Sk Tl notice of this

Hon’ble Tribunal that the Municipal Corporation,

has included the said village also, which work has ‘ y

since been started and all out efforts are being

said project at the earliest

o

made to complete the

b

possible. As soon as the said project

functional, the said problem shall stand
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dewatering of stagnated water, the capacity of e
existing disposal provided by HUDA at this site had
already increased by the MCF from 7.5 HP to 30 HP,
besides installing additional diesel engine of 12.5
HP. Resultantly, the stagnated water stands ‘
disposed off and at present there 1is no such

stagnation at the site.

6. That it is worthwhile to mention here that that
in order to ascertain the extent of damage, if any,
to the underground water of the said site, the same
was also got tested from Sri Ram Institute for

Industrial Research, New Delhi and M/s Star Wire

India Limited, Faridabad. These reports do not

- Sl S 4

N\

: qﬁi{lect about any damage to the underground water

¥ le by the so called stagnated waste water at the
site in question. It is pertinent to mention that
the work of cleaning process by super sucker
machine from sector 21-D disposal to Sainik Colony
has been completed and the stretch at Badkhal Chowk

to Sector 21-D has been cleared. The sewerage line

is now working properly and as on today there,ig!m@.
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In view of the submissions made herein above,
the Corporation has taken sincere steps to redress
the grievance and ls committed to the needful in
the interest of environment. It is being undertaken
that directions, if any, passed by this Hon’ble

Tribunal, shall be complied with sincerely.

Place: Faridabad Qﬂﬁ%
Dated: Deponent

Verified that the contents of above status

X 4
‘Yeport by way of affidavit are true and correct to

my knowledge which are derived from the official f
record. No part of it is false and nothing has been

concealed therein.

Place: Faridabad .
Dated: DS%Z&E%:
Lgilvea thay the avove was
P th / tion before me v
e
MEgﬂx b, o MY

(1) RSy /.. Wno 1s personal
xnown to ntents &f the above
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